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[Shri H. N. Mukher.i«l 
about Parliament, about democracy anJ 
about elections in our part of the world. 
The ... orld should Imo'" that if that happens 
in East Bengal, in W~t Bengal and the rest 
of India. the infection would srrcad. There 
is no doubt about il. If the experiment of 
!oOOIething like re"olution by consent in 
Bangia Dt.~ fails. then all lalk about deml" 
erarey anJ I'arl iamentarian is so much 
moonshine and nono;en'e. 

At this turning", into therefore, in Soulh 
Asia's hi,tory. Indl.1·' role is crucial. Hll""~ 
osoc\'cr ,",c m.a.y sutTer rl\.'lm an i:lfcrilHity 
c('mrlc,. ",e ha\e to play th~1 r.'le in "c" 
own intcrr..~t. a.'i. tha1 ~)f dcmocr.h'). scculari· 
.. m and ~l,ialis·lI l.··.er~whcrc. You, Sir, 
arc learned in the lore of our counlry 

~«i 1fT llr 'Til': '1T1t: I 

That was the Gila injunction: L.et us 
not give y,a~ tll impotence. Let not our 
hanJs anJ feCI be ti,'d Let u\ not be in· 
hibited in the man"cr we ha\'e been. I 
disco .... er, on the I,,":ontrary. compiaisanl,,":': 
en:ry" here and in Ihis mi;erablc rag. /"JlUn 
and Furei~" Rr"e'" on Ihe 1st Al'ril. 1971. 
in our ~y"ho~hantic wuntry and Ihe almo.· 
phere of flallery. there was pubJl\hed a 
Sonnel to \1". Indira Gandhi. 1\", of Ih"", 
lines ,-,en! : 

"1 hi' :,ear of nineleen \evenly-one ", . .11 
mark 

l·nerringl)". your Iryst wilh 
dC\liny ... 

hope the Iryst "dlh de~liny i, met. 
Thi~ is I he kind of talk "hich is indulged 
in ! But let there be 'orne lillie aclion 10 

give some subo;tance 10 Ihis idea of Iryst 
with desliny. Go\'ernment must give up 
ilJ "eak-kneed sland. Our people musl get 
the feeling. which I am telling Sardar 
Swaran Singh, they have nol got loday, 
that this G"vernment. especially the E.ter-
nal Affairs Ministry, can be Irusted 10 look 
after the legitimale inlerests of the counlry 
and the hon()ur of our India. ThaI is 
the problem before us. That i~ why at this 
poiDt of time India must d, her duty. 
India must be brave and courageous and 
everything else that iJ worthwhile will 
follow. 

MR. CHAIRMAN: Shri K. R. Oancsh. 

THE MINISTER OF STATE IN THE 
MINISTRY OF F,NANCE (SHRI K. R, 

GANESH): Shall 
Trible? 

lay them on the 

MR. CHAIRMAN: Yes; you may lay 
them on the Table. 

16.07 bl"'l. 

MYC;ORE BUDGET, 1971-72 

TilE MI~ISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K, R. 
GANESH) : J be~ to presenl a slatement 
"f the estimaled receipts and expendilure 
of Ihe Slale uf Mysnre for Ihe year 
1'J7 I· 71. 

SloUnr~'" on Ih~ 8"'/1(t'1 of M".wrt" .'>loU [or 
1Y7I-7! 

Sir, 
As Ihe Housc is aware, followinll the 

Proclamation issued by Ihe President on Ihe 
:!7th March, 1~71 in respect of the Slale of 
My,ore, a '\"ole on Aocount" "as oblained 
for a pCrJod of four monl hs to enable the 
\1)sore Governmenl 10 incur c:ssc:ntial eltpcn-
dilure and carryon admlnislration and 
developmenl The period is coming to a 
do...:. A"cordingly. Ihe Slate's Rudget for 
Ihe full year l'Ji 1-71 is rh'W bcing presenled 
to I'lIrliament. 

The revi!iCtl Hud~el hlimates for 
1'I71-n show a surplus of Rs. 7.7M crores 
on revenue accounl as against a deficit of 
Rs, :!.MR erore. anlicipaled earlier. This i. 
largely due to several sleps taken recently to 
improve resources and effecl economics in 
eltpend ilure ... herever feasible. The total 
revenue receipts are now cstima!ed at 
Rs. :!M 1.57 erorcs u against the earlier csti-
male Rs. 273.05 crore.. The improvement 
of R s. X.5:! crurcs is mainly due to larger 
devolulion from Cenlre (Rs. :!.2J crores) and 
beller collections upeeled under State taxes, 
parli<:ularly Slale hci", DUlie. (RI. 2.93 
crore.), Sales Talt (Rs. I crore) and Electri-
city Schemes (RI. 2 crorcs). The upendi-
ture met out of revenue is now placed at 
.Ih. 273.79 crores as lIIainst R1. 27S.94 
crores ID the 'Vote OD ACCouDt' Budae!. The 
reduction or Rs. 2.IS crores Is the net effect 
of economies in dcpartmental expenditure 
under land RevcDue, Police, EducatIon, 
Public Wor'" aDd ForCSlI, partly off!lc:t by 
a44ltio~a1 provl.ion Qr RI, 1.68 CfORl whl(lb 
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has become necessary to accommodate cer-
tain items which had to be provided for 
subsequent to the presentation of the Bud-
get in March, 1971. 

The provision for capital expenditure is 
marginally high~r at Rs. 38.90 crores, com-
pared to Rs. 38.79 crores in the earlier Bud-
get. The overall deficit is now placed at 
Rs. 15.n crol"C'i. While some concr~te steps 
have been taken to improve the State's 
financial position, t here is no gaimaying the 
fact that some ba~ic problems remain and 
it is our hope that we will be able to take 
further sleps towards their solutions. I may 
assure the House that the State's budgetary 
po;ition will be kept under conlinuous re-
view to see what further me"ures are neces-
sary to ;over the gap in resources. 

The Budget now provides for a Plan 
oUllay of Rs. 72.25 crores. The State has 
been able te> mobilise additional resources 
to the ex lent of Rs. 2.5 crores by rationali-
sation and revision of electricity tariffs from 
10th April, 1'171, in accordance with the re-
commendations of a Tariff Committee which 
had gone inlo the queslion. In the context 
of the large development programmes which 
Ihe State Hectricil}" Board is undertaking, 
particularly under rural electrification and 
providing power to irrigation pump sets, 
the reslructuring of tariff was imperative. 

The Budget includes a provision of 
Rs. 7.12 crores as non-Plan expenditure on 
certain irrigali'ln schemes in the Cauvery 
Ha,in which have been continuing from 
previous yeJrs. The Mysore Government 
IUl'e been pressing for some time past for 
i ldusion of these schemes in the State 
Plan. As the House is awarc, these are 
t he schemes whk h are under dispute and 
discussions are ~urrently being held with the 
Governments of Tamil Nadu and Mysore in 
this regard. 

The Budget provides for an outlay of 
Rs, 12. 54 crore~ for Centrally sponsored 
schemes. About Rs. 8 crores will also be 
provided by the Centre under special pro-
grammes for small farmers, marginal far-
mers and agricultural labour as well as for 
special schemes to relieve rural unemploy-
ment. In addition the State Government 
have also initiated schemes for allevillling 
the problems of educated and rurai un-
employed, 

GUJARAT BUDGET, 1971-72 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI K. R_ 
GANESH) : I beg to present a salement of 
the estimated receipta and expenditure of the 
State of Gujarat for the year 1971-72. 

SJaJemenJ on the B ,J<et If tI", G9vernmenJ 
of Gllju'ul for 1911-7:. 

Sir, 
beg to prescnt the BJj;et of the 

State of Gujarat for 1971-n. The House is 
aware that a Proclamation under Article 
356 of t he Constitution was issued by the 
President on the 13th May. 1971 in respect 
of the State of Gujaral. By virtue of this 
Proclamation, the powers of the Legislature 
of the State are now elterci'IBble by or under 
t he authority of the Parliament. The 
Budget of the Statr of Gujarat for the year 
1971-72 was presented to the State Vidhan 
Sabha in March, 1971 but only a 'Vole on 
Account' was obtained for four months i.e. 
up to the end of July, 1971. Accordingly 
the State's Budget for this year is now being 
presented to Parliament, 

The Budget Estimates for this year show 
a surplus on revenue account of Rs. 14.35 
crores ; the receipts are placed at Rs. 233.17 
crores and the e<pendituTe met from revenue 
at Rs. 218.82 crorcs. The provision for 
capital expenditure is Rs. 46.43 croTes. The 
current year is expected to close with an 
overall deficit of Rs. 1.29 CrOTes. The deficit 
is however, likely to be fully covered 
through normal improvement in income and 
possible savings. 

The Budget for 1971-72 provides for an 
outlay of Rs. 9~.67 crores for the annual 
Plan of 1971-72 which includes Central 
assistance of Rs. 31.60 crores. The provi-
sions for agricultural pr'lgramme including 
cooperation, community development and 
irrigation account for nearly 39 percent of 
the Plan outlay ; the power Sector accounts 
for about 28 percent; industries, mining, 
transport and communications account for 
II percent and the balance is spread over 
the other sectors. In the formulation and 
implementation of the annual Plans, em-
phasis is beiOj); laid on ameliorating the 
conditions of scheduled castes, the scheduled 
triboS~ small and ~iQ~1 farmers, landles. 


